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NATIONAL COMPANY LAW TRIBUNAL
[UMI]AI BENCH, MUMBAI

SHRI B.S-V. PRAKASH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T)

A'ITENDENCE.CUM.ORDER SHEST OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON I8,O9.2OI7

CORAM Present

NAME OF THE PARTIES Sanjeev Gupta

Chaubey Realties Pvt.Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016

No NAMI] D NATI N

T.C.P No. 445 /lMAHl l2Ol7

SICNATURE
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ORDER

On the Memo fi
Company saying that the

time is given, at their reqLl

sd/-

led by one of the Directors of the Corporate Debbr
Companv would settle tl.te claim amicablv if one h.eeks,
est, list this matter on 25.9.2017 for reporturg Settlement.

sd/- -iB.s.v. rRAKAsH KLTMAR
\lrmber (ludj.i.rl)

. NALIASENAPATHY
Member (Technical)


